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. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
1 D-WP(C)/42041/2024 ASWINIKUMAR —12024-09-1 | 5 1 T/CT/ETC.NOT FILED.
DASH 30
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BHARAT BHUSAN (2024-09- r .
2 As per rejection order name of the trial court
BLAPL/29668/2024 \ROUTRAY 30 Adhoc Addl. Dist. and Sessions judge(
FTSC) ,Dist . Angul. tobe reflected in the
petition.
;D SARBESWAR 2024-09- (0 6 Ol o0t ROTFILED,
BLAPL/29634/2024 |BEHERA 30 ) :
6-RECEIPT SHOWING SERV.COPY TO
4 D-WA/41848/2024 SUKANTA KUMAR 12024-0- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 30
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-09-
5 D-WP(C)/42078/2024 CHANDRA DAS 30 AG/CG/IT/CT/ETC.NOT FILED.

. b suReSHKUMAR 12405 EECETTSHOUNG SEr CONY o
ABLAPL/29753/2024 | JENA 30 ) :
b ROMTRANIAN 2405 CRECEFTSHONIG SERCOPY O
ABLAPL/29252/2024 |RAY 30 ) :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8 D-WP(C)/42044/2024 z[él\lj[ill\i])sRA?I 00 5824'09' 1.Legible copy pf page-15 and 18 to be
filed.2.Petitoner No.2 has not executed
Vakaltnama.3.Sk.Abdur Husain who is not a
party has executed Vakaltnama.
6-RECEIPT SHOWING SERV.COPY TO
. D- PREETAM MISHR A 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29710/2024 30 1. Date of P.S.Case No.105 dated22.06.2024
under Annexure-1 not tally with Index.
0w D MANOIKUMAR 202409~ (00 o o O FILED,
ABLAPL/29637/2024 PANDA 30 ) :
AMBIKA BALLAV (2024-09- ) )
11 D-WP(C)/41593/2024 MALLICK 30 Page no 17 is not legible .
" surANTA KUMAR 222 ERECEIT SHOWING SERVCOPY T0
BLAPL/29486/2024 |DALAI 30 ) :
13 D-WP(C)/42152/2024 |[SANDIPANI NAYAK |2024-09- | 6-RECEIPT SHOWING SERV.COPY TO
30 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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20-VERNACULAR CERTIFICATE NOT
FURNISHED.
1.Page Nos.7 To 10 Are Not Legible.
T PRIVARANIAN  (2024-09- (00 i B TC NOT FILED,
ABLAPL/29736/2024 |SINGH 30 : :
6-RECEIPT SHOWING SERV.COPY TO
TAJATI KESHARL  2024.09. AG/CG/IT/CT/ETC.NOT FILED.

15 D-WP(C)/41919/2024 KHUNTIA 30
Mobile Phone Numbers Of All The Signing
Advocates Not Indicated.
6-RECEIPT SHOWING SERV.COPY TO

DR. BINODA 2024-09-

16 D-WP(C)/42037/2024 KUMAR MISHRA 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

17 D- DEBA KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/29717/2024 |RATH 30
1. Certified copy of annex-1 not filed.
The name of opp.party No.l mentioned in
18  |D-WP(C)/41956/2024 DR. JITENDRA 2024-09-, - Kaltnama does not tally with that of cause
KUMAR LENKA 30 . . ..
title of Writ petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
19 D- BISHNU BRATA 2024-09- [FURNISHED.
ABLAPL/29773/2024 |SINGH 30
1. Authorization to swear affidavit on behalf
of other petitioner not furnished.2. Page nos.
11 and 12 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
20 D- JAYANTA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29602/2024 MAJHI 30
Age of petitioner no. 9 not furnished.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.

21 D-WP(C)/41350/2024 | BISWAJIT NAYAK 30
Grounds in this regard not taken before
prayer
6-RECEIPT SHOWING SERV.COPY TO

22 [D-wa/418532024  [SURANTAKUMAR 12024-09-1\ = 51T/ T/ETC .NOT FILED.

MISHRA 30
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- - . )

23 CRLMC/29715/2024 ABHAS MOHANTY 30 1. Prpwsmn of law not furnished in L. A.
petition. 2. Annexure number not correctly
furnished at page no.2 para no.4 in the [LA.
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

24 D- UNMESH 2024-09-|11-NEAT,LEGIBLE ATTESTED

ABLAPL/29636/2024 CHANDRA JENA |30 ANNEXURES NOT FILED.
page 9,10, 15 not neat.
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6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-09-
25 D-WP(C)/41971/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GHANASHYAM 2024-09-
26 D-WP(C)/42082/2024 NAMTOAR 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
> D IAGABANDHU  2024.09. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29618/2024 |SAHU 30 Year of G.R.Case no in Cause Title,Petition
and Prayer not tally with Annexure-1 and 2.
28 D-WP(C)/42165/2024 l]il}\?}])iKISHOR 5824_09- Annexure-3 is not correctly exhibited.
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-09-
29 D-WP(C)/42028/2024 KUMAR MISHRA 130 AG/CG/IT/CT/ETC.NOT FILED.
0 b o RAAN s RECETSHOWING SERVCORY To
CRLREV/29695/2024 MOHANTY 30 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
31 zﬁL APL/29681/2004 gégngANJ AN §824'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
n D TAPAS KUMAR |2024-09- (000 e e T FLeD,
BLAPL/29694/2024 |ACHARYA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
33 [D-WP(C)/41966/2024 et VA RANIAN 20400y 606 /1mcT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
UMA CHARAN 2024-09-
34 D-WP(C)/42139/2024 MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
5 D SASANKA SEKHAR 2024-09- (00 v p et NOT FILED,
WPCRL/29896/2024 |PAIKRAY 30 ) :
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
36 D-WP(C)/42024/2024 MOHANTY 30
Advocate welfare fee of RS 50/-to be paid .
6-RECEIPT SHOWING SERV.COPY TO
37 D- UNMESH 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29654/2024 CHANDRA JENA (30
Page marking not correct in Book mark.
6-RECEIPT SHOWING SERV.COPY TO
38 D- IPSIT AUROBINDO |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29589/2024 |ACHARYA 30
Page 30 not in proper arranged.
6-RECEIPT SHOWING SERV.COPY TO
o b DR SusANT g ASCGITCTEICNOT HLED
ABLAPL/29726/2024 KUMAR KANUNGO|30 FURNISHED ON TOP OF CAUSE TITLE.
o povasits s ST SHOWING SERCONVTo
BLAPL/29659/2024 |[ROUTRAY 30 ’ )
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6-RECEIPT SHOWING SERV.COPY TO
u D- BHOLANATH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/29660/2024 |SAHA 30 PAGE NO.6 NOT AVAILABLE IN THE
PETITION
6-RECEIPT SHOWING SERV.COPY TO
o D- DV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/42174/2024 30 DEPONENT NOT AUTHORIZE BY
OTHER PETITIONERS IN AFFIDAVIT
6-RECEIPT SHOWING SERV.COPY TO

43 |D-WP(C)/42111/2024 BISWORANJAN 2024-09-1 | G/CG/IT/CT/ETC.NOT FILED.

SWAIN 30
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DR. JITENDRA 2024-09-

44 D-WP(C)/41959/2024 KUMAR LENKA 30 1.Annexure-8 is not page marked.2.List of
dates and events not correctly page marked
in index and bookmarks index.

ABINASH 2024-09- )

45 D-CRP/42068/2024 ROUTRAY 30 1.D.C.F OF Rs 15 /- to be paid

6-RECEIPT SHOWING SERV.COPY TO
SEKH ZAKIR 2024-09-

46 D-WP(C)/42105/2024 HUSSAIN 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

47 |D-WA418492024 | JUSANTAKUMAR 12024-09-14 0 G1mycT/ETC NOT FILED.

MISHRA 30
6-RECEIPT SHOWING SERV.COPY TO

48 D-WP(C)/42323/2024 | ANUPAM DASH §824—09— AG/CG/IT/CT/ETC.NOT FILED.
1.All Annexures not attested.

o D UNMESH 2024-09- 0 O ITCTETCNOT FILED,

ABLAPL/29661/2024 CHANDRA JENA |30 ) ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

50  |D-CRLA/29653/2024 JS‘;%ESMAYA 5824'09'

1. Period of Delay 69 days 2.Provisional of
Law not correctly furnished

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

51 D-WP(C)/42047/2024 KUNAL KUMAR 2024-09- TRANSLATED COPY NOT FILED

SWAIN 30
1.Page nos.31,33,34 38 to 44,47 to 49 are not
legible.
D. 2024.09. 6-RECEIPT SHOWING SERV.COPY TO

52 CRLREV/29740/2024 DEBASNAN DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED

53 |D-MACA/41957/2024 SOMNATHROY 5)°40%7 AMOUNT NOT DEPOSITED.
1.Period of Delay 58 days

D. 2024.09. 6-RECEIPT SHOWING SERV.COPY TO

54 ABLAPL/29721/2024 BHARAT JALLI 30 AG/CG/IT/CT/ETC.NOT FILED.
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5 b s s RECHTSHOWING SRV CORY To
ABLAPL/29630/2024 CHANDRA JENA |30 : :
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
w  |D- BICHITRA BHUSAN|2024-09- MENTIONED
CRLMP/29648/2024 MOHANTY 30 PAGING OF INDEX,SYNOPSIS AND
DATE CHART BE OMITTED2.IN LA
PAGE NUMBERS ARE WRONG
6-RECEIPT SHOWING SERV.COPY TO
o D JAYANTA KUMAR 202409 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29601/2024 MAJHI 30 Age of the petitioner not tally with cause title
and FIR copy.
6-RECEIPT SHOWING SERV.COPY TO
LAXMAN 2024-09-
58 D-WA/41863/2024 PRADHAN 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-09-
59 D-WP(C)/42077/2024 CHANDRA DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
LGN gy ASSETCTETCNOT LD
60  D-WP(C)/41955/2024|RAJIGURU 0 - ( )
MOHAPATRA Paragraphs of writ petition not correctly
numbered.
6-RECEIPT SHOWING SERV.COPY TO
RAMESH AG/CG/IT/CT/ETC.NOT FILED.
61 D- CHANDRA 2024-09-
BLAPL/29595/2024 MAHARANA 30 Name of the Honble Court not tally with
Rejection order and cause title.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
62 CONTC/42181/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
o D KASHINATH  2024-09- {00 i CT/ETC NOT FILED.
ABLAPL/29760/2024 PATTANAIK 30 : :
OCCUPATION NOT FURNISHED IN
AFFIDVIT.
PAGE NO.2 and 16 WRITTEN TWO
64 D-WA/41896/2024 JS}?I\I;I f iAGMA §824_09_ TIMES,PAGE NO. 42 NOT AVAILABLE
o AS PER INDEX
21-STATUTORY DEPOSIT/AWARDED
SUDEEP KUMAR  |2024-09- AMOUNT NOT DEPOSITED.
65 D-MACA/42103/2024 SARANGI 30
1.Period of Delay 42 days delay
6-RECEIPT SHOWING SERV.COPY TO
66 D- RANJAN KUMAR  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/29714/2024 |ROUT 30
1. Page no. 13 not attested.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-09-
67 D-WP(C)/42073/2024 KUMAR NANDA 130 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
68 D- PRAFULLA 2024-09-10-SUBJECT CODE NOT
CRLMP/29615/2024 \[KUMAR BISWAL (30 FURNISHED/INCORRECTLY
MENTIONED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
69 D- DIBYAJYOTI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29701/2024 |SAHOO 30 AG/CG/IT/CT/ETC.NOT FILED.
Notarial fee of Rs.30/- not paid on affidavit.
0 b it oA pamios- CRECETSHOWING SERVCOPY o
ABLAPL/29700/2024 | SAHOO 30 : :
6-RECEIPT SHOWING SERV.COPY TO
- D- HEMANTA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29747/2024 MOHANTA 30 Date of F.LR.mentioned in DATE CHART
not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
D- SAMBEET 2024-09-
72 |CRLMC/29702/2024 PATTANAYAK |30 TRANSLATED COPY NOT FILED
1. Synopsis and date chart not mentioned in
index page.
6-RECEIPT SHOWING SERV.COPY TO
73 D-WA/41861/2024 SURANTA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 30
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
74 D-WP(C)/41969/2024 %/IA?,II\IOJ KUMAR 3824_09_
1.Age of the deponent no.3 in affidavit does
not tally with the cause title.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
75 D-WP(C)/42057/2024 SUBASH CH PANI 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-09- 11-NEAT,LEGIBLE ATTESTED
76 D-WP(C)/42012/2024 BHUSAN 30 ANNEXURES NOT FILED.
MOHANTY
Page n0.12,24,30 and 31 are not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
. D- DV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41987/2024 30 Op.No.2 in writ petition not made as party in
CONTC. petition
D- 2024-09- .
78 CMAPL/41962/2024 ADV. 30 C .copy of dismissal not filed
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA
2024-09-|10-SUBJECT CODE NOT

& D-WP(C)/42046/2024 ISSE&?ETHY 30 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

80 D-WP(C)/41978/2024 ISDXFHMYA RANJAN 5824_09_ AG/CG/IT/CT/ETC.NOT FILED.

s D AKSHAYA KUMAR |2024-09- 26, iy o ETCNOT FILED,

ABLAPL/29748/2024 SUBUDHI 30 : :
8-CAUSE TITLE NOT IN ORDER.
BIBHUTI BHUSAN (2024-09-

82 D-WP(C)/34026/2024 BEHERA 30 AGE OF THE PETITIONER NO13 NOT
STATED

. b s ey, ERECHT SHOWING SERVCON T0

ABLAPL/29663/2024 CHANDRA JENA |30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- KISHORE KUMAR (2024-09- . .

84 ABLAPL/29359/2024 MISHRA 30 As per index FIR copies not properly tagged
and page marked.Annexure -1,2and 3 not
marked in file as per index. Address of
petitioner no.5 not furnished.
6-RECEIPT SHOWING SERV.COPY TO

25 D- MANORANJAN 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/29580/2024 |[PADHY 30
Page no-7 vide annex-1 not neat.
26 D- BISWARANJAN 2024-09-|1.Authentication fee due on the Copy of
RPFAM/42002/2024 |DALAI 30 Trial Court Judgement Rs 1.10p not paid
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-09-
87 D-WP(C)/42032/2024 KUMAR MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
s |D: DIBVAIVOTI  |2024:09- (0 i ETC NOT FILED,
BLAPL/29737/2024 |SAHOO 30 ‘ :
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09-
89 D-WP(C)/42090/2024 NARAYAN RATH 30 AG/CG/IT/CT/ETC.NOT FILED.
N o RaNaNTA s ERECEIT SHOWING SERVCO T0
CRLMC/29716/2024 \DASH 30 ' :
JAGAJIBAN 2024-09- . .
91 D-RSA/42136/2024 PRADHAN 30 1.Court Fee Of Rs 300 / is payable, not paid.
PRASANTA 2024-09- .
92 D-MACA/42135/2024 KUMAR MAHALL 130 1.Period of Delay 36 days delay
03 |D: AMULYARATNA - 2024-09- (00 it B re NOT FILED, |
BLAPL/29647/2024 |PANDA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09-  AG/CG/IT/CT/ETC.NOT FILED.

94 D-WP(C)/42085/2024 NARAYAN RATH 130

ILA. is not page marked.
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4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

95 BLAPL/29686/2024 SUBHRAIJIT SAHOO 30 AG/CG/IT/CT/ETC.NOT FILED.

S1. nos. of paragraphs not correctly furnished
in declaration of affidavit.
SUBHRANSU . .
96 |D-WP(C)/42003/2024 BHUSAN 2024-09-) Receipt Showing Serv.copy To School and
MOHANTY ass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
NIHAR RANJAN 2024-09-

97 D-WP(C)/41998/2024 MOHANTY 30 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY

PRAKASH 2024-09- MENTIONED

98 D-WP(C)/42106/2024 CHANDRA DASH 30
1.C.Fee of Rs.12/- payble on the
petititon.Rs.6/- paid. D C F of Rs.6/- to be
paid.ii.Subject code not mentioned in the
cause title.iii.Name of petitioner no.1
mentioed in the index not tally with cause
title.
6-RECEIPT SHOWING SERV.COPY TO

99 |D-WP(C)/41976/2024 RAMESH KUMAR 12023-09-1 = 511/ T/ETC.NOT FILED.

SAHU 30
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

100 CONTC/42074/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

JITENDRA KUMAR |2024-09-|11-NEAT,LEGIBLE ATTESTED
101 D-WP(C)/42000/2024 |y s R A (2) 30 |ANNEXURES NOT FILED.
Page 76 and 77 not neat.
6-RECEIPT SHOWING SERV.COPY TO
02 D- SURYAKANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29766/2024 DWIBEDI 30 1. Synopsis and date chart not alphabetic
paginated in Index.
103 D- SOUBHAGYA 2024-09- Page no.2 of judgement in ICC Case
CRLREV/28984/2024 KUMAR DASH 30 No0.05/321 of 2020-21 not filed
104 |2 BYOMARESH 2024-09- KEFC%?/E/TCST}/IST\ZIESTSEI%\ESOPY o
ABLAPL/29738/2024 TRIPATHY 30 : '
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-09-
105 |D-WP(C)/42020/2024 KUMAR MISHRA 130 AG/CG/IT/CT/ETC.NOT FILED.
GOPAL KRUSHNA 2024-09- [Receipt Showing Serv.copy To School and
106 ID-WP(C)/42027/2024 NANDA 30 Mass Education not Filed.
o7 2 SOUMIK SPANDAN (2024:09- (0 i ETC NOT FILED, |
CRLMC/29672/2024 |TRIPATHY 30 : :
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
108 CONTC/42172/2004 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
109 |D-WP(C)/42035/2024 SAILABALA JENA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-09-
110  |D-WP(C)/42026/2024 KUMAR MISHRA 130 AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
AMIT PRASAD 2024-09-
11 D-CMP/40498/2024 BOSE 30 Addresses of opp . parties 7 and 37 not
furnished .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
112 D- KALI PRASAD 2024-09- MENTIONED

CRLMP/29584/2024 MOHANTY 30 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Synopsis and date chart not mentioned in
index page.

s D HIMANSHU 202409- 6 0 i r b Te NOT FILED,

ABLAPL/29683/2024 SEKHAR MISHRA |30 : :

2024-09- 6-RECEIPT SHOWING SERV.COPY TO
114 |D-WP(C)/41975/2024 RAJJIEET ROY 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
115 |[D-WA/418572024 S ORANTAKUMAR 12024-09-/\ 11/ T/ETC NOT FILED.
MISHRA 30
e SARTIPRASAD —2024-09- ig%%ﬁ?&?&?ggﬁgﬁgow 10
ABLAPL/29175/2024 \ DAS 30 : :
6-RECEIPT SHOWING SERV.COPY TO
117 |[D-WP(C)/41964/2024 2SHOK KUMAR = 12024-09-1\ 511/ /ETC NOT FILED.
SAHOO 30
5 suiassn nkos. CRECET SEOWING SERCOPY O

CRLMP/29544/2024 |SATAPATHY 30 : :

6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

119 |D-WP(C)/42018/2024 MALLIK 30
1.Paragraph serial no.in affidavit declaration
is not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

120 D- BIPLAB KUMAR  |2024-09-

BLAPL/29638/2024 |DASH 30 As per standing order no-3 dated 9.7.2024
the name of victim/guardian not mentioned
in Petition.

121  |D- SUBHRAIJIT SAHOO|2024-09- |4-AFFIDAVIT/VERIFICATION NOT

BLAPL/29692/2024 30 PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Paragraph no.not correctly furnished on
declaration.

122

D-
ABLAPL/29657/2024

PRITAM KUMAR
MOHANTY

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page no 13 and 19 not neat.

123

D-CRLA/29655/2024

TUKUNA KUMAR
MISHRA

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME

Period of Delay 864 days

124

D-
BLAPL/29685/2024

AMIT KUMAR
PATRA

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

page nos .11 to 16 not neatly legible.

125

D-
CRLMP/29420/2024

PRANAB RANJAN
CHHATOI

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

126

D-
BLAPL/29644/2024

ABINASH SWAIN

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

127

D-
ABLAPL/29678/2024

JYOTIRMAYA
SAHOO

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

128

D-
ABLAPL/29446/2024

PADMANAVA DASH

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

129

D-
ABLAPL/29639/2024

UNMESH
CHANDRA JENA

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

130

D-
ABLAPL/29769/2024

MAHES DAS

2024-09-
30

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Paragraph no. not correctly furnished on
declaration and deponent no. 4 declared an
affidavit as a petitioner no.1

131

D-WP(C)/42093/2024

CHITTA RANJAN
PATTNAIK

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

132 ABLAPL/29723/2024 BHARAT JALLI 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SIDHARTH 2024-09-
133 |D-WP(C)/42013/2024 PRASAD DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAKASH 2024-09-
134  |D-WP(C)/42107/2024 CHANDRA DASH 130 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/42179/2024 |SWAIN 30 : :
o D Im Lo nkos SRECEIFTSHOWING SERICORYTo
BLAPL/29558/2024 | PATTNAIK 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SOUMENDRA 2024-09- 1. Period of Delay 463 days 2. ‘

137 CRLREV/29570/2024 PATTANAIK 30 Rs.2.75,Rs.8.80.Rs.7.70 and Rs.5.50.not paid
on c.copies under annesures 1,2,4 and 5
respectvely 3.0rder dt.wrongly mentioned in
prayer portion at page no.10,2-Good ground
certificate not furnished
6-RECEIPT SHOWING SERV.COPY TO

BIJAYA KUMAR 2024-09-

138 |D-WP(C)/41974/2024 NAYAK (3) 30 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
BRAJA MOHAN 2024-09- FURNISHED/INCORRECTLY

139 |D-WP(C)/41706/2024 SARANGI 30 MENTIONED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

140 ABLAPL/29758/2024 ARIJEET MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
AUTHORIZATION NOT CORRECT IN
AFFIDAVIT.

P AMULYARATNA  2020-09- (0 i BT NOT FILED,

BLAPL/29645/2024 |PANDA 30 : :
- o pYowAKEs  nkos SRECEITTSHOWING SERVCORYTo
ABLAPL/29741/2024 TRIPATHY 30 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

143 |D-CRLA/29757/2024 ARIJEET MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

144  |D-WP(C)/42108/2024 EEI%VGVQIXIHSIANKAR 3824_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

ADYASIDHI 2024-09-
145 |D-WP(C)/42029/2024 MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
146 |D- ADV. 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
CONTC/42053/2024 30 AG/CG/IT/CT/ETC.NOT FILED.
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PAGING OF INDEX, SYNOPSIS AND
DATE CHART BE OMITTED
6-RECEIPT SHOWING SERV.COPY TO

D. ARUN KUMAR  2024.09. AG/CG/T/CT/ETC.NOT FILED.

147 |BLAPL/29488/2024 |BEHERA 30 9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.
23-NOMENCLATURE NOT CORRECTLY

148 D- ASHOK KUMAR 2024-09- [FURNISHED .

BLAPL/29684/2024 |MISRA 30
This may be registered as CRLA.

o D PABITRAKUMAR  2024.09- (00O o O FILED,

BLAPL/29594/2024 |NAYAK 30 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

150 D- PARTHA SARATHI |2024-09-

BLAPL/29491/2024 |DAS 30 The Honble Court not tally with Rejection
order and cause title.Date not mentioned in
the v.nama.

D- DEBASIS 2024-09-

151 RPFAM/42091/2024 |PANIGRAHI 30 THIS MAY BE REGD.AS C.R.L.M.P
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

s, D TAPAN KU. JENA  [2024-09- E/I%II{\II\}IISO}II\IE%INCORRECTLY

CRLMP/29461/2024 |SAMANTA 30
1. Synopsis and date chart not mentioned in
index page. 2..Name Of The Filing Advocate
Not In Capital Letters In The Petition

ABINASH 2024-09- )

153 | D-CRP/42063/2024 ROUTRAY 30 D.C.F of Rs 15/ to be paid
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

154 BLAPL/29690/2024 SUBHRAIJIT SAHOO 30 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

55 D- Iéﬁ%IEIS)gA 2024-09- [FURNISHED/INCORRECTLY

BLAPL/29598/2024 MAHARANA 30 MENTIONED
Honble Court not tally with cause title and
Rejection order.
6-RECEIPT SHOWING SERV.COPY TO

DR. BINODA 2024-09-

156 |D-WP(C)/42038/2024 KUMAR MISHRA 130 AG/CG/IT/CT/ETC.NOT FILED.

157 |D-WP(C)/41970/2024 MANOJ KUMAR 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
PATI 30 AG/CG/IT/CT/ETC.NOT FILED.
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1.Age of the deponent no.3 in affidavit does
not tally with the cause title.2.Page no.15 not
neat and legible.

s D UNMESH 200409 F G CGITICTETCNOT FILED,

ABLAPL/29667/2024 CHANDRA JENA |30 : :

BHABA RANJAN  |2024-09-|.Receipt Showing Serv.copy To School and
159 ID-WP(C)/41888/2024 KAR 30 Mass Education not Filed.
0 |2 UNMESH 202409 L6 CGATICTETCNOT FILED,

ABLAPL/29670/2024 CHANDRA JENA |30 : :

BIBEKANANDA 2024-09- .
161 |D-RSA/42116/2024 BHUYAN 30 1.Court Fee Payable Rs 10,185 .Not paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
162 D- SAPAN KUMAR 2024-09-

BLAPL/29588/2024 |LENKA 30 Date not tally with Rejection order and cause
title. Nomenclature of P.S not mentioned in
the cause title.
3-AUTHENTICATION FEE IS

163 D- BIJAYA KUMAR 2024-09- DEFICIENT.

CRLMC/28823/2024 \BEHERA 1 30
A .fees not paid on annexure - 5 .

D- 2024-09- ..

164 BLAPL/29666/2024 AMITAV TRIPATHY 30 provision not correct.
11-NEAT,LEGIBLE ATTESTED
165 |D-MACA/41456/2024 ADAM ALIKHAN 202407 | ANNEXURES NOT FILED.
PAGE NO.13 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUSHANTA 2024-09-|30-OTHER DEFECT (IF ANY)
166 |D-WP(C)/42030/2024 KUMAR JOSHI 30
Page nol5,16, 17,20, 22 are not neat and
legible
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTH 2024-09-
167 |D-WP(C)/42010/2024 PRASAD DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
163 D- MANOJ KUMAR  |2024-09- TRANSLATED COPY NOT FILED

CRLMP/29643/2024 MOHANTY 30
1. In affidavit SlI. no. 2 (Fathers name) not
correctly furnished. 2. HBAWF Fee Rs.50/-
to be paid. 3. page no.22 not legible.

169 D- SIDDHARTH 2024-09- Page marking not proper.Page 9 not neat

ABLAPL/29610/2024 GOUTAM DAS 30 & § ot propet.tag '
6-RECEIPT SHOWING SERV.COPY TO

DR. BINODA 2024-09-
170  |D-WP(C)/42036/2024 KUMAR MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
171 D- ADV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/41763/2024 ‘ 30

Pagination in the file not in order
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6-RECEIPT SHOWING SERV.COPY TO
172 |D-CRLA/29746/2024 BASUDEV PUIARI |0+ 0 | AG/CGIT/CT/ETC.NOT FILED.

(S.C .)vigilance not filed

6-RECEIPT SHOWING SERV.COPY TO

173 [D-WP(C)/42080/2024 (SSDASIVA PATRA 5824-09- AG/CG/IT/CT/ETC.NOT FILED.
Annexure-1 is not correctly page marked
6-RECEIPT SHOWING SERV.COPY TO

4 D- JAGANNATH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/29571/2024 BHUYAN 30 1.Page nos.10 to 15 not available on record,
as per index.
6-RECEIPT SHOWING SERV.COPY TO
D- BYOMAKESH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

175 | ABLAPL/29742/2024 TRIPATHY 30 9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

176  |D-WP(C)/42086/2024 KSHIROD KUMAR |2024-09-|AG/CG/IT/CT/ETC.NOT FILED.

ROUT 30
legible copy of page-11 to be filed
P IOTSNARANI  2024:09- (00 i B TC NOT FILED,
CONTC/42031/2024 |RATH 30 : :
o TLOCHN 20205 S RECHTTSHONING SERVCOPYTO
ABLAPL/29167/2024 NANDA 30 : :
6-RECEIPT SHOWING SERV.COPY TO
170 D- DIBYAJYOTI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29739/2024 |SAHOO 30 COUNSEL NOT SIGNED HIS
ASSESSMENT SLEEP.
6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-09-  AG/CG/IT/CT/ETC.NOT FILED.

180 | D-WP(C)/42048/2024 MOHANTY 30
1.Index not properly page marked.

181 D- JAGAJIBAN 2024-09-|1.Period of Delay 04 Days 2.Code Indicated

RPFAM/42079/2024 |PRADHAN 30 but not correct
6-RECEIPT SHOWING SERV.COPY TO
182 [D-WP(C)/42039/2024 NIHAL RATH 5824-09- AG/CG/IT/CT/ETC.NOT FILED.
[.A.is not page marked
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
183 D- SURENDRA 2024-09-11-NEAT,LEGIBLE ATTESTED
CRLMP/29787/2024 \KUMAR DASH 30 ANNEXURES NOT FILED.
PAGE NO. 10 NOT LEGIBLE
SANJIB KUMAR 2024-09-.Receipt Showing Serv.copy To School and

184 ID-WP(C)/42016/2024 p 1y 30 Mass Education not Filed.

6-RECEIPT SHOWING SERV.COPY TO
MANOJA KUMAR |2024-09-

185 |D-WP(C)/42050/2024 KHUNTIA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

186  |D-WA/41852/2024 EHSKI?EEA KUMAR §824'09' AG/CG/IT/CT/ETC.NOT FILED.
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157 |D- ROHITRANJAN 202409~ (00 o o OTFILED,
BLAPL/29669/2024 |RAY 30 ) :
188 | CHANDAN 2024-09- KEFC%?/E/TCST}/IST\ZIESTSEI%\ESOPY 1o
BLAPL/29641/2024 |SAMANTARAY 30 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-

189 | CRLREV/29713/2024 ABHUIT DAS 30 The name of the victim may be deleted in the
petition where found as this related to sexual
offence
6-RECEIPT SHOWING SERV.COPY TO

SIDHARTH 2024-09-

190 |D-WP(C)/42011/2024 PRASAD DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

LAMBODAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

191 |D-WP(C)/41383/2024 PRADHAN 30
Annex.4 not averred in the writ petition as
per the index.

102 |- JYOTIRMAYA  2024.09- 00 o o O FILED,

ABLAPL/29764/2024 | SAHOO 30 ) :
6-RECEIPT SHOWING SERV.COPY TO

103 D- HIMANSHU 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/29656/2024 |BHUSAN DASH 30 1. Synopsis and date chart not mentioned in
index page
11-NEAT,LEGIBLE ATTESTED

194 |D-WP(C)/41920/2024 DEEPAK KUMAR (2024-09-|[ANNEXURES NOT FILED.

PANI 30
Annexure -1 is not neat copy
6-RECEIPT SHOWING SERV.COPY TO

BIDYADHAR 2024-09-

195 | D-WP(C)/42043/2024 MANSING 30 AG/CG/IT/CT/ETC.NOT FILED.
1.Authentication fee due on the Appellate

D- 2024-09- |Court Judgement Rs 10.45p not paid on

196 RPFAM/41750/2024 SK SAMIM 30 annexure-2,3,4 2. petitioner no 2 in court
below not made party in this revision

BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

197 |D-CRLA/29613/2024 |[SHANKAR 30 AG/CG/IT/CT/ETC.NOT FILED.

DASPARIDA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

SUBHRANSU 202400, ANNEXURES NOT FILED.

198 |D-WP(C)/42006/2024 BHUSAN ..

MOHANTY 30 1.Address of the petitioner no.1 does not
tally with affidavit.2.Name and address of all
the petitioners are not mentioned as per
cause title in v.nama.3.Page no.14,20 , 26 are
not neat and legible.

BRAJA KISHOR 2024-09- ) o

199 |D-WP(C)/42168/2024 PANDA 30 Annexure-3 is not correctly exhibited.

200 P NIHAR RANJAN - |2024-09- KEFC%?/E/TCST}/IST\ZIESTSEI%\ESOPY 1o

ABLAPL/29697/2024 |SAHOO 30 ) :

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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2024-09- 6-RECEIPT SHOWING SERV.COPY TO

201 |D-WP(C)/42161/2024 | KIRTAN DANG 30 AG/CG/IT/CT/ETC.NOT FILED.

202 | D-MATA/40987/2024 EIXSA}BIR KUMAR §824_09_ 1.Period of Delay 48 days
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

BLAPL/29704/2024 |SAHOO 30 ) :
1. Notarial fee of Rs.30/- not paid on
affidavit.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

204 ABLAPL/29731/2024 BHARAT JALLI 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRAFULLA 2024-09- 10-SUBJECT CODE NOT
205 |D-WP(C)/42072/2024 CHANDRA 30 FURNISHED/INCORRECTLY
ACHARYA MENTIONED
Subject code not furnished in cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ASHOK KUMAR 2024-09-

206 ID-WP(C)/4196072024 g 11 30 The name of the petitioner in affidavit does
not tally with that of cause title of writ
petition
6-RECEIPT SHOWING SERV.COPY TO

. D- DEBIDUTTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/29743/2024 IMOHAPATRA 30 1. TR case number not correctly furnished in
petition 2. Page no. 20 not legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

208 CONTC/42170/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.

SUBASH 2024-09 Name of the filing Adv. in capital letter with

209 |D-ITA/41404/2024 |CHANDRA 30 7" lenrolment number not furnished in the

MOHANTY,SR.S.C Appeal memo.
2o |- DEEPAK KUMAR  2024.09- (00 o o O FILED,
ABLAPL/29699/2024 | DAS 30 ) .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

11 D- NEELAKANTHA 2024-09- ANNEXURES NOT FILED.

CRLMP/29537/2024 |PANDA 30
PAGE NO.78 NOT LEGIBLE 2. PAGING
OF SYNOPSIS AND DATE CHART BE
OMITTED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

212 D- RAJENDRA 2024-09-{10-SUBJECT CODE NOT

CRLMP/29449/2024 |INARAYAN ROUT |30 FURNISHED/INCORRECTLY

MENTIONED
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213

D-WP(C)/42033/2024

DR. BINODA
KUMAR MISHRA

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

214

D-WP(C)/41965/2024

SUKANTA KUMAR
DALAI

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Annexure-4 at page-26 is not correctly
exhibited.

215

D-
ABLAPL/29217/2024

DEEPAK KUMAR
DAS

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.

Page no 12 and 13 not properly scanned.

216

D-WP(C)/41721/2024

UMAKANT SAHOO

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Paragraphs not correctly numbered in
declaration. 2.As per Annex-8 and para-15 of
the petition WP(C) case n0.35582/23 does
not tally with the Index and book marked
index.3.As per the Index annex-3 not
correctly numbered in the file.Annex-1 not
attested.

217

D-
RVWPET/41880/2024

TUSHAR KANTI
SATAPATHY,SR.S.C

2024-09-
30

Place it for S.R. after filing of C.copy of
impugned order

218

D-
ABLAPL/29722/2024

BHARAT JALLI

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

219

D-WP(C)/42051/2024

PRANGYANANDA
PATTANAIK

2024-09-
30

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

220

D-
BLAPL/29640/2024

CHANDAN
SAMANTARAY

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

.Petition not correctly addressed to
Honorable Court

221

D-WP(C)/41977/2024

DINESH CHANDRA
RAY

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

222

D-
CRLMC/29687/2024

ASHOK KUMAR
SARANGI

2024-09-
30

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES
NOT INDICATED

29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER NOT
INDICATED WHEREVER SIGNATURE
OF SUCH ADVOCATE APPEARING IN
THE PETITION/APPEAL/APPLICATION

1. Synopsis and date chart not mentioned in

index page.
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23 |2 AJIT KUMAR 2024-09- ig%%ﬁ?&?&?ggﬁgﬁgow ©
CRLMP/29559/2024 MOHANTY 30 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIJAYA KUMAR 2024-09- 7-VAKALATNAMA NOT PROPERLY
224 ID-WP(C)/41947/2024 NAYAK (3) 30 STAMPED,EXECUTED,ACCEPTED.
Advocate welfare fee of Rs 50 to be paid .
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
pe b BIRASHKUNAR 2405 CRECEET SHOUNG secory o
ABLAPL/29219/2024 ROUTRAY 30 : :
NOMENCLATURE NOT CORRECT IN
SL. NO.4 OF AFFIDAVIT.
26 |2 BISWAJIT RANJAN 2024-09- i_g/]i:%%ii/TcsT?lgTngggTsﬁﬁ\égopY o
BLAPL/29689/2024 |TRIPATHY 30 ) ’
6-RECEIPT SHOWING SERV.COPY TO
SAUBHAGYA 2024-09-
227 |D-WP(C)/42104/2024 KUMAR SAMAL 130 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
228 |D-WP(C)/41992/2024 ETSH U PRASAD 3824_09_ ANNEXURES NOT FILED.
NEAT COPY OF PAGE NO. 33 TO BE
FILED
6-RECEIPT SHOWING SERV.COPY TO
BIDYADHAR 2024-09-
229 |D-WP(C)/41981/2024 PRADHAN 30 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
230 |D-WP(C)/41368/2024 BIKASH MISHRA 30 AG/CG/IT/CT/ETC.NOT FILED.
BRAJA MOHAN 2024-09-|1.Nos of annexure not properly mentioned
231 ID-WP(C)/41707/2024 SARANGI 30 index and file also
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
232 CONTC/42184/2024 ADV. 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRADEEP KUMAR  2024-09-|2-PROVISION OF LAW NOT
233 BLAPL/29599/2024 |[KUNDU 30 FURNISHED ON TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
SANKARACHARYA |2024-09-
234 |D-WP(C)/41954/2024 CHOUDHURY 30 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29706/2024 | RATH 30 : :
D- ASHOK KUMAR  |2024-09- . . .
236 CRLMP/24269/2024 |SARANGI 30 .Subject Code incorrectly Mentioned
237 |D- AKASH BHUYAN  |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29605/2024 30 AG/CG/IT/CT/ETC.NOT FILED.
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19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
v 0 s KovaR 2t ERECEIT SHOVING SERVCOPY T0
WPCRL/29703/2024 | BHANJADEO 30 : '
239 D SAKTI MOHAN 2024-09- zlilgirle?;lli?; C?I(;trlt;li(i?lie r(1)(;:[621elcilsialri:(rianslation
RPFAM/41968/2024 |BEHERA 30 5 8 OL COBS
copy of odiya annexure not furnished
2o D PRASANNA  — 2024-09- 6 0t/ HETe NOT FILED,
CRLMC/29750/2024 [ KUMAR MISHRA 30 : '
6-RECEIPT SHOWING SERV.COPY TO
241 D-WP(Cy41356/2024 SATYABRATA 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
RATH 30
Put up for SR after pagination is made
30-OTHER DEFECT (IF ANY)
AMIT PRASAD 2024-09-|1 .Page 24, 40 and 48 are not page marked .
242 |D-CMP/40504/2024 BOSE 30 2 .Page 46 is black . 3 .Addresses of opp.
party nos. 8 to 12 and 18 not furnished in
cause title .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
243 [P INYANANANDA - 2024-05- %ﬁ%{{gl\ég]é%NO%FTLO?’ngg};USE TITLE
BLAPL/29665/2024 |PANDA 30 :
Date of rejection order not tally with index
and Book mark
6-RECEIPT SHOWING SERV.COPY TO
244 |D-WP(C)/41979/2024 %ﬁ%ﬁm PRASAD 5824'09' AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
245 |D-WP(C)/42162/2024  ANIL KUMAR DAS 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DEEPALI 2024-09-
246 |\ D-WP(C)/41359/2024 MAHAPATRA 30 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
247 |D-WP(C)/42185/2024 gggﬁBANDHU §824'09' AG/CG/IT/CT/ETC.NOT FILED.
PRAKASH KUMAR 2024-09- .
248 | D-FA0O/42049/2024 MOLANTY 30 1.Period of Delay 193 Days
SANJIB KUMAR 2024-09-.Receipt Showing Serv.copy To School and
249 ID-WP(C)/42021/2024 RATH 30 Mass Education not Filed.
D. 5024.09. |6-RECEIPT SHOWING SERV.COPY TO
250 ABLAPL/29177/2024 S.S.RAY (2) 30 AG/CG/IT/CT/ETC.NOT FILED.
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DEFECTIVE REPORT OF 30-09-2024 (CASES FILED

BEFORE 2024)
SI'|| Filing Case Advocate for aDSEfZC:S
no. || Number || Number || Petioner/Caveator P

S.R.






